selection of Padma Awardees were not provided because these records were not part of the

accounting records relating to the Padma Awards.
Hoax calls made from public telephone booths

225, SHRIPARSHOTTAM KHODABHAI RUPALA:
SHRIBHARATSINH PRABHATSINH PARMAR

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the Ministry is aware of the fact that criminals are harassing police department
by making hoax calls and sexual harassment to housewives from public telephone booths which
are creating unwanted burden on our police forces and many times public utilities are also

adversely affected;
(b) if s0, what action has been taken by the Ministry to stop it; and

(c) whether the Ministry has approached or is in process of approaching the department

of telecom to curb these anti-social activities ?

THE MINISTER OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
{(SHRIJITENDRA SINGH): (a) to (¢) Instances have been reported indicaling that criminals are
making hoax calls to the police. Instances of Public Telephone Booths being used to make hoax

calls to women have also been reported.

As per Seventh Schedule, ‘Police’ and ‘Public Order’ are State subjects under the
Constitution, and as such the primary responsibility of prevention, detection and, investigation of
such hoax calls lies with the State Governments and Union Territory Administrations. However,
Government of India is concerned with the problem and keeps continuously augmenting technical
capabilities of the State Police and Intelligence authorities to trace and monitor such calls through
various schemes including modernization of police force scheme. A woman Helpline, 1091 is
operating in many parts and cities of the country. Moreover Delhi Police is also maintaining
helplines viz. the women's helpline 1091 and the Anti-Obscene CaII/Anti-StaIking helpline 1096.

Casualties of civilians in police firing in Jammu and Kashmir

1226. SHRIBAVI SHANKAR PRASAD:
SHRI SHIVANAND TIWARI:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whetheritis afact that maximum number of civilians died and gotinjured in police firing

in Jammu and Kashmir in the country;

(b) ifso, the facts thereof;

TOriginal notice of the question was received in Hindi.
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